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The Government monitors the employment in the MSME sector in the country
by conducting All India Census of the sector, periodically. As per the latest Census
{Fourth Census), as well as data extracted from Economic Census 2005 conducted by
CSO, MoSPI, for activities excluded from Fourth Census, namely wholesale/retail trade,
legal, educational and social services, hotel and restaurants, transports and storage and
warehousing (except cold storage) the total employment in the MSME sector is 805.24
lakh.

(byand (¢) The Ministry 1s in the process of preparing a comprehensive development
strategy for the sector in consultation with all stake-holders. This 1s expected to be ready

within a period of 6 months.
Financial assistance to small scale industries

T1509. SHRI NARENDRA KUMAR KASHYAP: Will the Minister of MICRO,
SMALL AND MEDIUM ENTERPRISES be pleased to state:

(a) whether Government has set any target to set up agricultural and rtural

industries in the country during each of the last three vears and the current vear;
(by if so, the details thereof, State-wise, and the achievement in this regard;

(¢) whether Government proposes to provide direct financial assistance to the
villagers [or starting small scale industries so that they do not have to pay high rate of
mterest to the Banks;

(dy 1f so, the details thereof, and
(e) 1if not, the reasons therefor and the steps taken by Government in this regard?

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES (SHRI
KALRAJ MISHRA): (a) and (b) Development of agro and rural industries 1s primarily
the responsibility of State Governments. However, Government in the Ministry of Micro,
Small and Medium Enterprises (MSME) supplements the efforts of State Governments
by implementing a number of schemes for the development of khadi, village industries
and coir through Khadi and Village Industries Commission{K VIC) and Coir Board. These
include a major credit- linked subsidy programme named Prime Minister’s Employment
Generation Programme (PMEGP) being implemented through Banks since 2008-09 with
KVIC as nodal agency at the national level for generating employment in the Country by
setting up of micro enterprises in the non-farm sector. Under PMEGP, general category
beneficiaries can avail of margin money subsidy of 25% of the project cost in rural
areas and 15% in urban areas. For beneficiaries belonging to special categories such as

scheduled castes, scheduled tribes. OBCs minorities, women, ex-servicemen, physically

TOnginal notice of the question was received in Hindi.
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handicapped, beneficiaries belonging to North Eastern Region, hill and border areas, etc.,
the margin money subsidy is 35% in rural areas and 25% in urban area. The maximum
cost of project is ¥ 25 lakh in the manufacturing sector and ¥ 10 lakh in the service
sector. State-wise release of margin money subsidy which 1s treated as target, as also the
achievements in term of the margin money subsidy utilized, the corresponding number of
projects assisted and estimated employment generated during the last three years and the

current year is given in the Statement (See below).

(¢) There isno proposal to provide financial assistance directly to villagers to start

small industries.
(d) Does notarise.

(e) Government is already implementing the credit-linked subsidy programme of

PMEGP with attractive levels of subsidy and the scheme has already become popular.
Statement

State-wise margin money subsidy rveleased utilized, number of projects

assisted and estimated employment generated under PMEGP

SL State/UT Margin Margin Number Estimated
No. money money of employment
subsidy subsidy projects generated
released utilized #  assisted {No. of
(T lakh) (T lakh) persons)
1 2 3 4 5 6
2011-12
1. Jammu and Kashmir 2780.57 2983.42 1920 15360
2. Himachal Pradesh 1141.28 1152.51 809 4248
3. Punjab 1695.61 1756.94 899 4622
4. UT Chandigarh 0.00 39.98 38 144
5. Uttarakhand 1123.74 1059.62 894 6942
6. Haryana 1396.25 1353.79 786 7418
7. Delhi 213.02 189.69 195 206

8. Rajasthan 3684.10 3518.29 2075 14955
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1 2 3 4 5 6

9. Uttar Pradesh 18851.45 18599.43 5569 59901
10, Bihar 7417.30 9873.73 4887 35193
11.  Sikkim 0.00 113.87 64 253
12, Arunachal Pradesh 34925 431.63 375 1516
13, Nagaland 695.46 115594 556 6545
14.  Manipur 630.42 869.51 564 3142
15, Mizoram 508.00 723.57 418 3404
16, Tripura 2868.06 253945 1812 16079
17, Meghalaya 833.42 122813 712 3273
18, Assam 4035.14 5544.99 5280 44205
19 West Bengal 5581.67 5581.67 5806 61092
20.  Jharkhand 3620.64 3486.33 2372 7116
21, Odisha 4220.87 419451 2259 20905
22, Chhattisgarh 3182.97 3306.12 1510 10345
23 Madhya Pradesh 5172.54 541941 1943 16256
24, Gujarat*® 6101.97 6147.35 1863 18662
25 Maharashtra ** 4730.07 454895 2705 24661
26.  Andhra Pradesh 5568.30 549737 1672 37336
27.  Karnataka 3863.96 3872.13 1852 14971
28 Goa 21522 296.12 155 2467
29 Lakshadweep 0.00 10.52 12 25
30.  Kerala 2910.66 2928.85 1629 9195
31, Tamil Nadu 7383.44 7164.15 3228 43473
32, Puducherry 164.32 79.22 72 361
33 Andaman and 83.22 116.47 204 552

Nicobar Islands

Totar 101022.92 105783.66 55135 495523
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1 2 3 4 5 6
2012-13

1. Jammu and Kashmir 3667.37 3413.99 2036 17452
2 Himachal Pradesh 1449.60 1350.584 916 4522
3. Punjab 1691.03 141792 770 5206
4. UT Chandigarh 135.38 63.63 55 239
5. Uttaralkhand 1979.18 2043.16 1426 8368
6. Haryana 1898.29 1511.38 927 4867
7 Delhi 368.98 133.52 161 1284
8. Rajasthan 6737.25 6223.97 2623 21252
8, Uttar Pradesh 14789.65 12968.42 4529 49883
10, Bihar 7234.44 7669.08 3150 19106
11. Sikkim 216.09 88.49 49 283
12, Arunachal Pradesh 290.74 296.50 261 2364
13, Nagaland 1049.83 1101.32 436 5570
14, Manipur 105731 1098.4% 660 33541
15 Mizoram 724.52 545.82 517 3201
16, Tripura 2867.73 2441.35 1604 10228
17, Meghalaya 1194.87 869.07 458 2160
18, Assam 6614.04 5801.15 7336 26976
19, West Bengal 7326.41 7382.49 6632 52624
20.  Jharkhand 3396.37 3423.46 2297 11466
21, Odisha 7937.60 7518.67 3735 29937
22, Chhattisgarh 4456.80 371439 1748 12026
23.  Madhya Pradesh 9831.73 9097.43 3201 27825

24.  Gujarat™® 5640.48 3304.67 1066 11095
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1 2 3 4 5 6
25, Maharashtra ** 6875.19 6794.14 3640 22358
26.  Andhra Pradesh 7190.36 5655.41 1968 17982
27.  Karnataka 6318.62 3580.73 1251 10103
28 Goa 387.68 83.87 46 355
29 Lakshadweep 0 0 0 0
30.  Kerala 3265.49 3343.35 1872 12396
31.  Tamil Nadu 6084.27 4916.28 2244 32723
32, Puducherry 17.00 83.79 54 204
33 Andaman and 149.75 124.62 216 560

Nicobar [slands

ToraL 12284405 108066.40 57884 428246

2013-14
1. Jammu and Kashmir 2994.07 3221.92 1849 11818
2, Himachal Pradesh 1742.71 1613.86 1112 5307
3 Punjab 2993.38 2472.08 942 7536
4. UT Chandigarh 202.70 59.11 55 385
5 Uttarakhand 2246.04 2099.99 1236 7335
6. Haryana 1550.54 2074.98 939 6352
7. Delhi 4] 164.75 142 1136
8. Rajasthan 3331.20 4056.87 1278 13280
9. Uttar Pradesh 13988.57 15117.55 4353 43449
10.  Bihar 8136.60 772519 3121 20043
11.  Sikkim 4] 108.09 66 255
12, Arunachal Pradesh 963.25 889.42 657 6570

13, Nagaland 1882.67 1125.76 419 4365
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14, Manipur 1750.20 1591.34 733 5277
15, Mizoram 1210.87 886.40 777 5050
16,  Tripura 1109.32 2227.40 1307 9175
17, Meghalaya 759.19 571.46 414 1037
18 Assam 361941 7397.40 8279 24555
19, West Bengal 6017.77 5596.67 3273 24189
20.  Jharkhand 4508.29 4533.09 2612 13060
21, Odisha 3629.32 4231.41 2222 20482
22, Chhattisgarh 2559.67 1891.21 867 4435
23.  Madhya Pradesh 9038.13 7981.76 2463 19449
24.  Gujarat™® 252222 4401.80 9l4 13420
25. Maharashtra™* 4327.19 4737.63 2116 14869
26.  Andhra Pradesh 3036.32 4610.54 1453 18170
27.  Karnataka 5295.41 783731 2760 25261
28 Goa 0 89.64 42 214
29 Lakshadweep 0 0 0 0
30.  Kerala 271019 2756.94 1505 11507
31, Tamil Nadu 5839.78 5287.64 2269 29496
32, Puducherry 484.25 43.17 43 181
33,  Andaman and 387.02 172.59 237 887

Nicobar Islands

Totar 98836.38  107574.97 50460 368545

2014-15
1. Jammu and Kashmir 842.21 - - -
2, Himachal Pradesh 497.97 - - -
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1 2 3 4 5 6

3 Punjab 748.35 120.89 67 455
4. UT Chandigarh - 10.67 10 45
5. Uttarakhand 56151 - - -
6. Haryana 77532 . - -
7. Delhi - - - -
8. Rajasthan 1665.60 = s =
9. Uttar Pradesh 4268.39 255.56 108 1080
10.  Bihar 2768.30 = . -
11, Sikkim = < . -

12 Arunachal Pradesh = = s =

13.  Nagaland 470.67 - - -
14.  Manipur 43755 - -

15, Mizoram 30272 - - -
16, Tripura 346.90 = . =

17.  Meghalaya - . 2 5

18, Assam 1809.70 - = -
19, West Bengal 1504.44 - S 2
20.  Jharkhand 1471.98 . - -
21.  Odisha 1814.66 2 . _

22, Chhattisgarh - - - -

23 Madhya Pradesh 254261 217.59 85 676
24, Gujarat™® 1261.11 240.54 64 608
25 Maharashtra ** 1952.18 = . -
26.  Andhra Pradesh 1518.16 = . =
27, Kamataka 1323.85 . - -

28. Goa = u 2 .
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1 2 3 4 5 6

29.  Lakshadweep - - - -
30. Kerala 677.55 = 2 e
31.  Tamil Nadu 1459.95 52.06 23 295
32, Puducherry - . - -

33. Andaman and 2 = o .
Nicobar Islands

Totar 31021.68 897.31 357 3159

# including un-utilized balance funds of previous year
* including Daman and Diu

** including Dadra and Nagar Haveli

@upto 30 June 2014

Note: In 2013-14, an extension of two months upto 31st May, 2014 was given for disbursement of margin
money subsidy in respect of projects approved till 31st march, 2014.

Special package to boost MSMEs in Rajasthan

T1510. SHRI NARAYAN LAT PANCHARIYA: Will the Minister of MICRO,
SMALL AND MEDIUM ENTERPRISES be pleased to state:

(a) the plan to boost Micro, Small and Medium Enterprises in Rajasthan;

(by whether Rajasthan Government has sought special package for promoting

these enterprises; and
(c) if so, by when this package will be sanctioned, if not, the reasons therefor?

THE MINISTER OF MICRO, SMALL AND MEDIUM ENTERPRISES
{(SHRI KALRAIT MISHRA): (a) The Government of Rajasthan has been implementing
a Policy Package for Micro, Small and Medium Enterprises in Rajasthan. Under this
Policy Package, excise duties on raw materials and processing materials have been
brought down to nil, subsidy is being provided for installing water purifiers and there is
a power subsidy of 75 percent for rural industries. District Industrial Centres (DICs) are
organizing motivational campaigns for prospective entrepreneurs at district and panchayat
levels. Industrial Information Bureaus have been established at the DICs which have been
successfully disseminating information regarding land selection, sources of raw materials,

machine suppliers, financial schemes and investment opportunities etc.
(by No Sir.

(¢) Does not arise.

TOriginal notice of the question was received in Hindi.



